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PROFILE

Professional Synopsis

A competent professional in legal field alongwith due diligence and preparing reports. Proficient in managing Legal operations, Court Proceedings. possess good communication, relationship management, team building skills with dexterity in mentoring and managing operation team. 
Areas of Expertise

Title Search
· Identifying the concerned Sub Register office, conducting single search to ascertain the title of a particular land/house/building/flat etc obtaining certified copies and encumbrance certificate and NOC if required for registration.
· To obtaining certified copies and encumbrance certificate and NOC if required for registration.
Title Investigation
· To trace out the Document Number of a particular land/house/building/flat.
· Such search may be based on name, address or location basis also.
Due Diligence
· To carry out due diligence viz., vetting of documents, preparing reports/opinions etc.,
· Filing the cases at difference courts and applying and collecting the certified copies.
Derivatives Documentation

· Reviewing of ISDA, CSA (both New York law & English law), GMRA, MRA, GMSLA, Tri-Party Agreements, NDAs
· MoA's, Credit agreements, Investment Management Agreements, Collateral Control Agreements
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PRACTISING AT

-
RANGA REDDY DISTRICT COURT AT L.B.NAGAR, R.R.DIST.
- 
CITY CIVIL COURT AT PURANI HAVELI, HYYDERABAD & SECUNDERABAD
-   CRIMINAL COURT AT NAMPALLY, HYDERABAD AND SECUNDERABAD
-
HIGH COURT OF ANDHRA PRADESH AT DEWAN DEVDI, HYDERABAD. 
NATURE OF ADVOCACY

· Expert in Serving Legal Notices and Reply Legal Notice.
· Expert at Preparing Affidavit, Petition and Suits. 
· Filing cases in the Court ( Lower Courts to High Court).
· Presenting / Representing in different Court of Law.

· Expert knowledge in Cross Examination of Evidences.
· Expert in Verification of Documents eg., Agreements, sale deeds etc.,

· Expert in providing Legal Opinion.
EXPET – DOMAIN OF LAW

Admiralty and Maritime, Arbitration, mediation, Banking, Bankruptcy Creditors, Bankruptcy Debtors, Business Litigation, Company law, Civil Litigation, Collection Creditors, Construction, consumer law, Corporation, Partnership, Creditors Rights, Criminal, Finance, Foreclosure, Franchise Law, General Practice, Government, Indian law, Insurance, Revenue matters, Shipping, Real Estate.
Education
· L.L.M, University College of Law, Kakatiya University, Warangal. 
· L.L.B ,  Pendekanti Law College, Hyderabad.
· P.G. Diploma Business Management from University of Hyderabad.
· Master of Commerce from Osmania University.
· Bachelor of Commerce from Osmania University .
· P.G. Diploma in Computer Applications from Time Institute, Hyderabad.

